
BEFORE THENATIONAL GREEN TRIBUNM 
WESTERN ZONE BENCH, PUNE 

APPEAL NO. 08/2024(WZ) 

Uday U Lingudkar. 

V/s 

Goa Coastal Zone Management 

Authority &Ors. 

..Appelant 

Yenaxaa C.P.PB Grscias) STATE Reg te ATE CE GOA 
Apt 

... Respondents 

tio. 

AFFIDAVIT IN REPLY ON BEHALF OF THE RESPONDENT 
NO. 1. 

1. Shri Johnson Fernandes, Indian National, major of age, having 

office at 4" Floor Dempo Towers, Patto, Panaji, Goa, the Member 

Secretary of the Respondent No. 1 above named, do on solemn 

affirmation state and submit as under: 

At the outset, I hereby humbly tender my apology for not 

being able to submit my reply as directed by the Order dated 

21/03/2024 passed by this Hon'ble Tribunal within a period of two 

wecks as immedialely after passing of the said order. The advocate 

appearing in the matter for the GCZMA was hospitalisecd and 

thereafier due to subscquent events and applications filed by the 
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Appellant, fresh inspection was required to be conducted, due to 

which the affidavitis being filcd now cxplaining the subscquent 

facts. It is humbly prayed that the delay in filing the affidavi be, 

condoned. 

It is stated that the Hon'ble High Court of Bombay at Goa in 

Public Interest Litigation (Suo Moto) No. 2/2022 had directed this 

respondent to conduct an inspection of the Anjuna Beach and submit 

a report indicating the illegalities noticed on the said Beach. 

Accordingly, the GCZMA had prepared a report wherein 275 illegal 

constructions were noticed on the said Beach. The said report was 

submitted to the Hon'ble High Court and the Hon'ble High Court 

had directed the GCZMA to take action against the said illegal 

constructions within 6 months. 

3. The structure of the Appellant was listed at Serial No. 232 on 

the said report out of the total 275 structures. The relevant extract of 

the report was submitted to the High Court along with the 

photograph of the structure is annexed as Exhibit A. 

4. As per the said report, it was found that one temporary 

structure (bison board flooring) and concrete plinth, M.S. structure 

was constructcd. 

oyr. 
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5 Accordingly, the GCZMA issued notice and after taking on 

record the reply of the Appellant and conducting hearings, the 

impugned order was passed. 

6 Subsequent to the filing of the present appeal, the Appellant 

approached the GCZMA and submitted an affidavit dated 

21/05/2024 wherein he submitted that he has complied with the 

direction to remove the flooring and prayed for conducting a fresh 

site inspection. A copy of the said affidavit is annexed as Exhibit B, 

7. Accordingly, the GCZMA conducted a fresh site inspection on 

23/05/2024 and it was noticed that the Appellant has indeed 

complied with the impugned directions and removed the flooring as 

directed. A copy of the site inspection report is annexed as Exhibit 

8 It was observed that though the Appellant was granted 

permission for construction of one temporary shack and seven 

temporary tents, he has presently constructed only one temporary 

shack and the seven permitted temporary tents are not yet 

constructed. 
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I say that what is stated by in the above paragraph nos. I-9 

above is true to my knowledge. 

Solemnly affirmed at Panaji, Goa 
On this the 28"day of May, 2024. 

NOTARIAL 

sTATE OY 

NOTARIAL 

NOTARIAL 

NOJARI 

NOTARIAL 

DEPOENP 
Member SeeretafyGCZMA) 

Exer+d kofore me 

At Gatängute Bardez - Goa 
Reg. No...34lo.s2024|P. 
Daisu..39s4... 

Venef-odc.P.P.R C--rias Advo* Notary vi State 
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Village/ Survey 
Taluka No. 

231|Anuna 
Bardez 

No 

232Anjuna 
Bardez 

127/18 

CRZ 

Zone 
CRZ-|1 
NDZ 

127/13CRZ-III 
NDZ 

Name of 

Premises 

233Anjuna127/I0, CKZ-11Ocean 
BardezD,9 NDZ Pirales 

Caf 

Details of Structures 

Ino shack with Temporary roof & Naresh Harmalkar 
concrete plinth. 
Ino masonry structure with GI 
sheet rooling. 
Ino teimporary shop (tatoo shop). 
Ino temporary shop (cloth shop),. 

Sno wooden cottages with 

concrete plinth. 
Ino masonry structure with 
manglore tile roofing. 
lno concrete nlunth with ceramie 

iles. 

masonry compound wall on all 
sides. 

Ino Temporar structure with 
(bison board flooring-FF) & 
convrete Plinth, MS structure 

Owner/Occupier GPS Reading 

Ino temporary strucue with 

banboxo nesh ooing with partly 
pavers IloontGD. 
|Ino masony struclure witl 
nanglore tile roxofing. 

HNo 80O,3 

Govekar wada 
|Anjuna 

Uday Lingudkar. 
St. 1. Anthony Praisa 
Wdo, Anjuna 

Kdhakrishna Naih 
S. Antoiy Prass 

ao, Anjuna 
MNo U8D77 

15.57815N. 
73.73934E 

5$783S6N, 
73.739766t 

Remarks 

E, hibt A' 

Construction in 
progrs 

OperatiOal 

MNo: 82217581N 
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Villagg Survey 
No. Taluka 

No 

Anjuna T3212 CRZ-1 

Bardez 

274 Anjuna 
Bardez 

7 

273 Anjuna 13212. CRZ-111 Bardez 

Anjuna 
Bardez 

Prepared By 

u/o GCZMA 

CRZ 

Zone 

Shri. Sashkumar G.Naik 
Ficld Surveyor 

NDZ 

Shri..Devendra Gaonkar 
Ficld Surveyor 

olo GCZMA 

NDZ 

132/13 CRZ-|1|Chandan 

Name of 

P'remises 

132/13CRZ-II| cloth shop Ino Temporary shop with Gl NDZ attached sheet roofing & concrete flooring 

NDZ 

with 

footware 
shop 

Tattoo 

Ino. temporary structure with Gl 
sheets roofing & concretc tlooring. 

Details of Siructures 

Ino RCC structure. 

Shri.Balkrishna Surlakar 
Field Surveyor 
o/o GCZMA 

Kum.Bhargavi Kelkar 
Engineer 

oo GCZMA 

Ino. Ground floor structure with Royee Fernandes Laterite stone masonry walls with H. No. 654(3), St manglore tile & GI sheets roofing.Anthony Praise 
wada, Anjuna 
MNo. 96899853 16 
Kanti G Tolaskar,. 

H. No.: 653. 

St. Anthony Praise 
waddo ,. Anjuna 

C 
Mr.Vighich Naik 

ield Survevor 
/o GZMA 

Owner)ccupier 
Donnic Mendisà. 

St Anthony Praise 

Shri. 1umendra Guveha 
Secrery, Villge Panchayat 

Anjuna Pamchaval 

wada, Anjuna. 

Shri. Tukarann Kaskar 
Ficld Surveyor 

ddd, 

M No 9764326206 

M.No 8007079944 

GPS Reading 

15 5828589N. CIloth shop. 73.7378601E Operational 

15 5828837N. partly 

73 7378167E 

Hemarks 

IS 5836674NC 

Resedential & 
partly Shups 
Operational 

37376strPerationat 

Hanumanth Govekar. 15 583729N. Operational 
M.No.: 98225893 3673.7375594E 

Engineer 
00GCZLA 

Shri Shree Pasooshar Shri. Keshav Naik 

Kun. Sdhi Moraikar 
Hied Suneor 

oGCZMA 

Engineet 

Mr.Nehal Devidas 
Engneer 
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Langue 78790764 

Levtio67 

e eo 172 

SR.NO 232 (SURVEY NO 127/13) 
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